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CRL. APPEAL NO 232/1999

JAVWAHARLAL & ORS. Appel | ants

Ver sus

STATE OF M P. Respondent
(Wth Ofice Report)

Date. 03.05.2001 This/These Petition(s) was/were called on
for hearing today.

CORAM

HON BLE MR JUSTICE M B. SHAH
HON BLE MR JUSTI CE K. G BALAKRI SHNAN

For the Appellant(s)

. Sushi |l Kumar, Sr. Adv.,

. Adi sh Aggarwal , Adv.

. S.N. Pandey, Adv.,

. Mayur R Shah, Adv.,

. Shai | endra Bhar dwaj , Adv. ,
.C.S. Ashri, Adv.

For the Respondent(s)
. Anoop G Choudhary, Sr. Adv.,
. Geetanj ali Mbdhan, Adv. ,

. Bharati Tyagi, Adv.,

.Um Nat h Singh, Adv.
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UPON hearing counsel the Court nade the follow ng
ORDER

Arguments concluded. Judgnent reserved.

(Vijay Kumar Sharma) (K. K. Chadha)
Court Master Court Master



